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QUESTIONS

Questions entered in a separate list to be asked and
answers given.

SPECIAL MENTION

Matters to be raised by Members given in a separate
list .

CALLING ATIINIION
Shri Jag Parvesh Chandra to call the attention of
Minister of Health on situation arising out of non-
observance of strict visiting hours in Deliii llospitals
resulting in thousands of people thronging to see
thelr patients daily thus carrying and spreading
infectious communicable Giseases at an alarming rate
which is threatening to engulf the health of the
entire populace of Delni,

HMOTION -

S ————— ——

-Dr. Harshvardnan to move tho fellowing motion :=

"That the members of thie House do proceed

to elect in the manner required by sub-rule 2
Oof rule 131 of the Rules of Procedure and
Conduct of Businocss in to Lugislative Assembly,
7 members from among themselves to serve as
members of the Committee on Public Accounts

for the term beginning on tihe Ist Aanril, 1995
and ending on the 31lst March, 1996",

MOT'IO

- e —

Dr. Harshvardhan to move the fol lowing motion :=

"That the members of this House do proceed

to elect in the mannar required by sub-rule

2 of rule 183 of the Rules of Procedure and
Conduct of Business in the Legislative Assembly,
7 members from among themselves to serve as
members of the Committee on Lstimates for the
Lerm beginning on the Ist april, 1995 and
ending on the 31st March, 1996",
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MOTION OF THANLS Uil L. GOVERNC<'S ADDRESS

e et

Further to discuss the followin + motion moved by

e e

Shri Alok Kumar :=-

" That this House expresses its heartfelt

thanks to the Hon'ble Lt. Governor for
the address which he has been pleased

to deliver to Legislative Assembly on

the 20th March, 1995."

P.N. GUPTA
SECRETARY



